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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI
EA NO. 11 OF 2024 IN OA NO 94 OF 2022
WITH
EANO. 12 OF 2024 IN OA NO 41 OF 2020

IN THE MATTER OF:
PUSHPENDRA KUMAR ...APPLICANT
VERSUS
NAGARPANCHAYAT, KADAURA &
ORS ..RESPONDENTS
INDEX
S.NO. PARTICULARS PAGE NO
1. | OBJECTIONS BY THE APPLICANT TO THE
COMPLIANCE AFFIDAVIT OF | |— &
RESPONDENTS NO 3(DM, JALAUN) DATED |
09.07.2025 WITH AFFIDAVIT.
2. | ANNEXURE A-1

1. The true latest GPS photographs dated
September 11,2025 of Sadar pond (586),
Dhobipura pond (292/2), Jaganaha pond (266),
Bhairav Pond (946) and pond at gata no 22. 7 = U

11. The true latest GPS videos dated September
11,2025 of Sadar pond (586), Dhobipura pond
(292/2), Jaganaha pond (266), Bhairav Pond
(946).

iii. The true copy of letter of ISRO-NRSC
declaring water spread area of Sadar
pond (586) in month of September 2022
as only 0.93 ha while in Khatauni the area

of Sadar pond is 2.67 ha.
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3. | ANNEXURE A-2
The true colored GPS photographs dated (2-

11/09/2025 of open common untreated
sewage tank built inside the Sadar Pond.

4. | ANNEXURE A-3
The true copies of documents regarding

allotment of 2.94 crore in two installments of
152 Lacs +152 Lacs under AMRUT 2.0 | |9~ 16
scheme of Ministry of Housing and Urban
Affairs for the rejuvenation and renovation of
Sadar Pond but lost to corruption without any
work.

5. | ANNEXURE A-4

The true certified copies of revenue records of
pond at gata no 22 area 1.46 acre and true |7" | 9
colored photographs of commercial shops
built over pond no 22 area by Nagar
Panchayat, Kadaura.

6. | ANNEXURE A-5 4
The true copy of Media Reports published | 9 O— 21

regarding pitiable conditions of water bodies

of town.
APPLICANT

THROUGH z\ @‘ . (LO“‘
anfe”

RANJAN KUMAR RAI

ADVOCATE

CH NO.351 PATIALA HOUSE COURTS
COMPLEX NEW BUILDING

NEW DELHI-110001

MOB-8505898181
EMAIL-advranjan.rai@gmail.com

New Delhi
Dated: 13.09.2025
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI
EA NO. 11 OF 2024 IN OA NO 94 OF 2022
WITH
EA NO. 12 OF 2024 IN OA NO 41 OF 2020

IN THE MATTER OF:
PUSHPENDRA KUMAR ...APPLICANT

VERSUS

NAGARPANCHAYAT, KADAURA &
ORS . RESPONDENTS

OBJECTIONS BY THE APPLICANT TO THE COMPLIANCE
AFFIDAVIT OF RESPONDENT NO. 3 (DM, JALAUN) DATED 09.07.2025

MOST RESPECTFULLY SHOWETH:

. That the Respondent No. 3 has filed on 09.07.2025 a so-called compliance
affidavit which, when tested against ground reality, is nothing but a charade of
officialese, a camouflage of inaction, a cover-up of corruption, and a betrayal of
this Tribunal’s solemn orders dated 16.05.2025, regarding the status of the 13
ponds located within the limits of the Nagar Panchayat Kadaura.

. That the Applicant, in discharge of his duty as a citizen and in obedience to truth,
places before this Hon’ble Tribunal objections to such affidavit, fortified by
contemporaneous GPS-photographs and videos (Annexure A-1 to A-4) taken

on 11.09.2025 which speak louder than the hollow claims of the bureaucracy.

PRELIMINARY OBJECTIONS

. That despite repeated and categorical directions of this Tribunal, neither

Respondent No. 1 nor Respondent No. 3 has taken a single meaningful step
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to remove encroachments from the ponds of Kadaura nor to arrest the
unabated inflow of untreated sewage into these community water bodies. The
evidence placed (Annexure A-1), live GPS-mapped visuals of Sadar Pond (586),
Dhobipura Pond (292/2), Jaganaha Pond (266), Bhairav Pond (946) and the Pond

at Gata No. 22 reveals continuing pollution, encroachment, and official apathy.

_That a sum of 32.94 crore under the AMRUT 2.0 scheme was earmarked for

rejuvenation of Sadar Pond (586). Every rupee of this fund stands

withdrawn, yet the pond lies untouched, degraded, and defiled. This is not
only financial embezzlement but ecological vandalism. ANNEXURE A-3
demonstrates the sinister diversion of public money, making the so-called

“compliance” an affront to law and justice.

. That shockingly, instead of restoration, an open sewage tank has been

constructed inside Sadar Pond (586). This is contempt of this Tribunal’s

order dated 16.05.2025 and a desecration of environmental norms. The untreated
sewage from illegal occupants is now directly channelled into the pond.
ANNEXURE A-2 and the pen-drive recordings establish this environmental

crime in real time.

. That Respondents persist in reducing the count of ponds from 14 to 13, erasing

from record the Pond at Gata No. 22 (area 0.59 ha) where Nagar Panchayat

Kadaura itself has raised 25 commercial shops during the pendency of this

case. This is fraud upon the Tribunal, suppression of public records, and a brazen
usurpation of common property resources. The certified copy of revenue records
and GPS images stand as irrefutable proof is annexed and marked as

ANNEXURE-A4.

. That the statutory regulator, UPPCB, after assessing the havoc, issued show cause

for T36.88 crore environmental compensation, later diluted to I8.55 crore. Till
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date, no binding imposition has been made. Likewise, an earlier
compensation of ¥1.82 crore remains unrecovered. The bureaucratic dance of
notices and recovery certificates is nothing but theatre, designed to lull this

Tribunal while violations continue unchecked.

PARA-WISE OBJECTIONS

. That the letters reproduced in Paras A—G of the compliance affidavit are sterile

paper-shuffling. Not a single encroachment has been removed, nor a single drop

of sewage diverted.

_That the Recovery Certificate of 20.06.2025 (Para H) is a dead letter. More

than 90 days have elapsed, yet no coercive action under Section 170 of the

Revenue Act has followed. This exposes the affidavit as eyewash, a mask to

deceive this Tribunal.

That the Action Taken Report of SDM, Kalpi dated 30.06.2025 (Para I) is riddled
with falsehood. Of the 56 encroachments admitted in three ponds, none were
truly removed. A mere symbolic wall was demolished for photographs and
media headlines, while illegal occupations continue unchallenged. If three ponds
alone host 56 encroachments, it follows that hundreds infest the remaining

ponds — concealed conveniently from this Tribunal.

That the report of Respondent No. 1 dated 30.06.2025 (Para K) is a false affidavit,
a fraud upon the Court. No rejuvenation has occurred in the last five years.
Instead, ponds have been paved over and commercialized by the very
authority charged with their protection. This is the most insidious betrayal: the

custodian turned usurper.
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PRAYER

In the circumstances narrated above, it is prayed that this Hon’ble Tribunal may

be pleased to:

.Reject and dismiss the compliance affidavit of Respondent No. 3 dated

09.07.2025 as false, misleading, and contemptuous of the Tribunal’s orders;

_Direct the Survey of India to carry out an independent mapping of all 14 ponds

of Kadaura with full disclosure of encroachments;

_Direct the UPPCB to forthwith impose environmental compensation of

Z8,55,00,000 as per its own show cause dated 24.04.2025;

. Direct Respondent No. 3 to recover without delay the earlier assessed sum of

21,82,88,200 from Respondent No. 1, failing which action be initiated against

him personally for dereliction of duty;

. Keep EA No. 11/2024 and EA No. 12/2024 pending till actual and verifiable

compliance of the order dated 11.10.2022;

Pass such further directions as may be necessary to vindicate environmental

justice, protect common property resources, and uphold the majesty of law.

APPLICANT

THROUGH A
Qom?“ ‘Q

RANJAN KUMAR RAI
ADVOCATE

B-7 THRID FLOOR SECTOR-8
DWARKA NEW DELHI-110077
MOB-8505898181
EMAIL-advranjan.rai@gmail.com

New Delhi
Dated: 13.09.2025
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AFFIDAVIT

= 1, Pushpendra Kumar, S/o Sh. R. B. Dwivedi, Ages-35 R/o Kadaura,

2y District-Jalaun, UP 285203, presently at Ilamirpur the applicant above

named do hereby solemnly affirm and state as under: - ?@
O

-1, That I am the applicant in the abovementioned matter, as such, am

N

conversant with the facts and circumstances of the case and

competent to swear this affidavit. PXC{
O

&‘g 2. That I have gonc through the contents of the -accompanying
objections and say that the same are true and correct and has been
drafied under my instructions. The contents thereof may kindly be
read as a part hercof and are not being repeated herein for the sake

of brevity. Py

DEPONENT

§ VERIFICATION:
&

Verified At Iamirpur on this 11" day of September 2025 that the :

contents of paras 1 and 2 of my above aftidavit arc true and correct &
e . : A9,

to my knowledge. no part of it is falsc and nothing material has been ¢

concealed there from. W‘\ D

DEPONENT
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Kadaura Uttar Pradesh,India
+ Kadaura Chetela Betwa Ghat Road, Kalpi,
" Kadaura, Uttar Pradesh 285203, India
Lat 25.985749, Long 79.834972
09/10/2025 04:04 PM GMT+05:30
) Note Captured by GBS Map Camera

{ GPS Map Camera

ura, Littar Pradech India
Bhagwat Vishat Read, Kalpi, Kadaura, Uttar
Pradesh 285203 India
~ Lat 25.983996, Long 79.835426
§ 09/11/2025 09‘32 AM GMT+05:30
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, Kadaura Uttar Pradesh India
v 7 Naka Road, Kalpi, Kadatita, Uttar Pradesh
- 285203, india
.. Lat 25.988069, Long 79.834866
£ 09/10/202503:58 PM:GMT +05:30
Note : Captured by GPS Map Camera
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4 Naka Road, Kaips, Kadaura, Uttar Pradesh
1285203, India_ -

Lat 25.988070, Long 79; 834883
09/10/2025 03:59 PM GMT=+85:30
Note Captured by GPS Map’ Camera
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Kadaura,Uttar-Pradesh;india
Naka Road, Kalpi, Kadaura, Uttar Pradesh
285203, India

Lat 25.989218, Long 79.841336
09/10/2025 03:33 PM GMT+05:30

Note : Captured by GPS Map Camera

N

=

P GPS Map Camera

. Kadaura, Uttar Pradesh India
Naka Road, Kalpi, Kadaura, Uttar Pradesh

: 285203, india
Lat 25.989203, Long 79.841336
09/10/2025 03:35 PM GMT+05:30
Note : Captured by GPS Map Camera
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: Pradesh 285203, india
Lat 25.981038, Long 79.838934
09/11/2025 08:48 AM GMT+05:30
red by GPS Map Camera
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. Kadaura,Uttar esh,India
?- Bhagwat Vishal Road, Kalpi, Kadaura, Uttar
% Pradésh 285203, India

Lat 25.981034, Long 79.838938
¥ 09/11/2025 08:49 AM GMT+05:30
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National Remote Sensing Centre
RS Applications Area
Water Resources Group

30 Sep, 2022
From : 0 ;
P. V. Raju Sri S Narasimha Rao
Group Director, Water Resources CPIO, NRSC
RSAA

Sub: Information under RT Act 2005
Ref: No. CPIO:NRSC:RT1:2022:356 Dt.19 Sep, 2022

Please find below the response to the information requested through online RTI
application dt. 18.9.2022 filed by Shri. Pavan Dwvedi.

Information Sought | Information Provided by NRSC/ISRO

e Please provide details of Water o Water Spread Area of water body
: Spread Area of water body of ID of ID 799241762679504014 of
799241762679504014 of district district Jalaun, UP as
Jalaun, UP as calculated/measured calculated/measured in month of
in month of August 2022 & August 2022 is 1.26 ha under WBIS
September 2022 by water body
Information System (WBIS) | o Water Spread Area of water body
developed by NRSC/ISRO of ID 799241762679504014 of
district Jalaun, upP as
calculated/measured in month of
I i 29{22 is 0.93 ha under WBIS

C_“;E-A’(ﬂ-(w‘tx
[)

Apesp

Ao S
70 °ﬂ
(P. V. Raju)
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Kadaura Uttar Pradesh India
adaura Chetela Betwa Ghat Road, Kalpi,
# Kadaura, Uttar Pradesh 285203, India
¢ Lat 25. 984567, Long 79.834745
09/10/2025 04:08 PM GMT+05: 30
Note : Captured by GPS Map Camera

":Kadaura Uttar Pradesh,India
Kadaura Chetela Betwa Ghat Road, Kalpi,
Kadaura, Uttar Pradesh 285203, India

v 1at 25.984534, Long 79.834784
© 09/10/2025 04:08 PM GMT+05:30
1 Note : Captured by GPS Map Camera
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